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QFFICE OF THE CHIEF METROPOLITAN MACISTRATE , EAST DISTRICT SESSIONS nrVISIQN,
KARKARDOOIVIA COURTS : DELHI

The following Metropolitan Magistrates will look after the work of Duty Magistrate in East District at
Katkafdooma Courts, Delhi on the dates mentioned against their names. It is enjoined upon the Duty Magisnates to

hold trial of accused persons involved in petty cases whenever necessary and to attend all urgent matters as are placed

before them. They should always be available at their homes on the day of their Duty.

On Sundays and other holidays, they are required to reach the court at 11:00 am and remain there till 5.00 p.m.

or all the disposal of remand and other misc. work including Superdari, Traffic- chanans disposal, recording of

stdlenlent u/s 164 Cr.P.C., etc. whichever is later. On working daysJ Duty Magisua tes shaH remain in the court all 5:00

PM. The Duty Magistrates would be assisted by their own staff.
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1. When anY working daY is declared holiday, the Duty Magistrate on that day MII be deemed as Duty Magistrate
for whole of the day without any further order.
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Name of the of Magistrate

She Arvind Dev , Ld. MM-01

' R'’o 89 Jai Lakshmi Apartment , I.P. Extension ,
Delhi- 110092

Ms. Shazadi Halima Sadiya, Ld. MM
(Mahila Court)

R/o Flat No. 92, Azad Apartments Plot No. 111.

1 P Extension, Patparganj, Delhi- 110092

SII. Akhil Malik, Ld. MM

R/o Flat No.53 , Aakriti Apartments , Plot No. 62,
1.R Extention , Patparganj , Delhi-1100092

Sh. Bhanu Pratap Singh, Ld. MM
R/o B'13, Saket Court Residentjal Complex,
Ne\\' Delhi

I audhary, Ld. M

RYo H.No.5 , Kalyan Mhar , Polo Road , Near
Shani Mandir, New Delhi

Ms, Pooja Yadav Ld, MM
R/o. F-227, Sector -9, New Mjay Nagar,
Ghaziabad, U.P. 201009

Ms. Chllaya Tyagi, Ld. MM
R/o Flat No. 405, Residential Court Coluplex,Karkardoolna Courts, Delhi.

Ms. Sonika, Ld. M.M.

R/o Flat No. 605, Judge's Residential Complex,
Karkardooma Court, Delhi.

Ms. Hinranshi Tyagi, Ld. MM-03
R/o 9 – 235 A, Raj Nagar, Sector 9 . Ghaziabad
t.i. P

is impressed upon the i\4agisuares to complete the entire work of theR court on a given day and they should
n01 leave their coun work for the Duty Magistrate. Release Warrants should be signed by the Magistrate who

accepts the bail bond and the regular Magistrate should not leave higher court before the work of
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t is further clarified that

during Court hours.
the dutY Magistrates shall have to attend the court physi1 day

Chief Metropolitan Magisuate (East)

Karkardooma Courts, Delhi

558 /CMb'UEAST/KKD/Delhi

Copy for information to:-
+- The Ld. Registrar General, High Court of Delhi at New Delhi
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I' The Principal DistriCt & Session Judje South9 and gOuth_i;;’t-g-alei-i:i Ddhi

16' Incha[ge Cash Branch, Karkardooma Courtsf Delhi
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Dated: 28/06/2023
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Chief Metropolitan Magistrate (East)

Karkardoorna Courts1 Delh j

\

L

4


